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INTRODUcnON 

I, the Cbairman, StaDdiq Committee OD Dcfeacc (1995-96) baviDa booa 
authoriled by the Committee to submit the Report on their behalf, preICIlt 
tbia Scveatb Report OD ActioD Takea by GcMrameat OD tbe 
rccoauaeadatioaa CODtaiacd in tbe Fourth Report of tbe Committee (Teatb 
Lot Sabba) on Demaada for Graatl of the NiaiIUy of Deleace for the 
year 1995-96. 

2. 1be Fourth Report wu praentod to Lot Sabbal1aid in Rajya Sabba 
on 3rd May, 1995. Tbe Government fwaiIbed their replica indicatiq 
action taken on the recoauaeadatiolll contained in tbe Report on 23rd 
February, 1996 aad 6th March. 1996. 1be Draft Report wu CODIidored 
and adopted by the Studin. Comminee on Defence (1995-96) at their 
sitlinl held on 7th March. 1996. 

3. An analysis of action taken by Government on recommenditiODl 
contained in the Fourth Report of the Standin. Comminee on Defence 
(Tenth Lot Sabha) is given in Appendix III. 

4. For reference facility and convenience, tbe observatioasl 
recommendations of tbe Committee have been printed in thick type ia tbe 
body of the Report. 

NEWDEUU; 
"'tum B, 1996 

PIuIl".,.. IB, 1911 (StUc4) 

(v) 

SHARAD DIGHE, 
CIuIimuuI, 

SliIIUIing Commiltee 011 Defence. 



CHAPTER I 

REPORT 

1. This Report of the Committee deals with the action taken by 
Government on the recommendations contained in their Fourth Report 
(Tenth Lok Sabha) on Demands for Grants of tht Ministry of Defe~c::e for 
the year 1995-96 which was presented to loll Sabha on 3rd May, 1995. 

2. Action Taken Notes have been received from the Government in 
respect of all the 21 recommendations / observations contained in the 
Report. These have been categorised as follows :-
(i) Recommendations/Observations ·which have been accepted by 

Government: 
SI. Nos. 1-21 

(ii) Recommendations / Observations which the Committee do not desire 
to pursue in view of Government's replies: 

Nil 
(iii) Recommendations/Observations in respect of which replies of 

Government have not been accepted by the Committee : 
Nil 

(iv) Recommendations/ Observation" in respect of which final replies of 
Government are still awaited : 

Nil 
3. The Committee will now deal with the action taken by the 

Government on some of their recommendations. 
Defence Allocation 

RecommeadaUoa (SI. No.3, Pan No. 19) 
4. The Committee had desired the Ministry of Defence to take up the: 

mailer rcprding decline in the Defence allocation in real terms in the 
Budaet Estimates of 1995-96 vis-a-vis 1994-95 with the Ministry of Finance 
at highesa Jevel so thal there was no decline in the Defence allocation in 
real terms in coming year~. 

5. The Ministry of Defence have in their action taken reply intimated 
lhat the observation of the Committee hu been communicated to the 
tdiaislry of Finance through a written commuaicahon. 

6. As per the Interim Budaet, 1996-91 • provision of RI. 27,819 crare 
bas bcca made for Defence making an increase of RI. 940 crare as 
CIOIDpucd 10 Revised Estimates of RI. 26879 crarel for 1995-96. It bu, 
1Iowc¥Cl', bcca _red by the Finance Minister in his Budget Ipcec:b that 
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the pr . i {or Dde ce win be further revised at the time of preparation 
of tbe re u'er Budget. 

au(Jal100 tor Defence h been Increased 
B d Estimates for 1996-97 as 
5-96. Th inc:ruse does DOt ocr.et 

In Ddence aIloathm. 

Force lel,tls of Navy 

R m dallon ( l. . 10 II . Para N . 51 53) 

orec leve of N vy. the Commjttee bad recommended 

Il te that 
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9. The MiDiItry have inI~,...u. stated in their reply u foUows:-
"The total Budget provision made for NaY)' dwilia 1995-96 wu 
RI. 3384.89 crorca which apart from a sum of RI. 1853 . ..0 crorca 
on capitallCCX)UDt, also includes revenue account and receipts and 
recoveries. 

The foUowin, are some of the steps taken to cateb up with the taracHed 
fon::c levels/to arrest the faU in the levels of the NaY)' :-

CabiDct approval has been obtained for :-

(a) Indigenous construction of four Fast Attaek Crafts (FACs); 
(b) Import of one Fleet Tanker from Russia; 

(e) Indigenous construction of a Sail Training Ship (STS). 

(d) Indigenous construction of two Hydrographic Survey Veuels. 
Other projects relating to Naval force levels which are in advanced 

stage / consideration of the Ministry of Defence are as follows :-

(i) Indiaenous construction of Air Defence Ship. 
(ii) Indigenous construction of GT Frigates (Project 17). 

(iii) Indigenous construction of Submarines (Project 75). 

(iv) Import of one Landing Ship Tank and indigenous construction of 
three additional ships. 

(v) Indigenous construction of two follow-on Missile Boats (Project-I241 
RE). 

In addition to the projects mentioned above, a proposal for import of six 
frigates is also under consideration to maintain the force levels." 

10. Tbe M1DJatry bad staled before the Committee that the lut CCPA 
IUCtion for IndlpDOUl construction of shipe for the NayY bad been IIvea In 
1916. The MlDJstry had also ltaled that for the NayY 10 malDtaln fOl'ct 
levels ....... ........,.. .. with iDcreued responslbWtJa and consistent with the 
tbreal perceptloas, there would be need to comml-on an averBle of 8 shipe 
per year to IIIIIaln the force levels. Tbe Conunit&ee, therefore, expressed the 
bope that MCellIII')' lie,. W been Initialed on priority b .... .., caleb up 
with projected force levels. 

The Coaunittee DOle that llepe bave beea taken / are UDder CODIIderatJoa 
In order 10 calda .p wltb the taraetled force levels f1I the NayY. The 
Commhtee desire that the M1aJstry of DefelICe mOl;'" procell the propolala 
_led 10 be .... tbelr c:oasWeration for expeditious decision. 

The C-·lttee aIIo daire the Goveraaaeat 10 easare adequa&e aUoc:ation 
Ie addne the tarpkd force IneIa f1I the Nav, wUbIa a laid down time-
rr-. 
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AcquisiJiDn of Advanced Jtt. Trlli(ltr (AlT) 

iUCOmDdJlIa'tiou (SI.. 14, Para o. 76) 



s 

first test fliaht. It is ooly after the FOC that the m.nuDcturiaa 
proc:eas would commcnce. N.turllly, supplies would first be IDIde 
to thc Russian Air Force and only subsequently. would the 
requirements of Indian Air Force be met. It is thus obvious that if 
we do foUow the Russian route, thea after mcietiq all tile 
procedural requirements, the trlinen ~ be .vlilablc to the 
Indian Air Force ooly after substlDtial delly. 

In vicw of the aforementioned facton IDd liter CII'OfuI 
consideration of all aipificaat fac:tors involved. thc MOD feel that 
the prudcnt course of .c:tion would be to COIlUDCllCO aeaotiadoaa 
with the western vendors while; at lbe ..... e time, cIoIely 
monitoring tbe development of the Russian trainers." 

13. The Committee have CODSidered the .lIbmIuIou IDIIde bJ abe MIaIItrJ 
eI Defence In their note dated 15th NOYCID_. 1995 oa &be IUbJect eI 
.equlsil1on 01 Advaaced Jel Trainer (AlT) lor the IndIaa AIr Force ..... 
as lurther clariflcatioos liven duriaa oral evldeace beld OD 18th Deeember, 
1995 In conneclioa wllb lmplementalJon of I'eCOllUDeDdal1ou conlal.Ded In 
Para 76 01 their Fourth Report on acqulJil10n of Advaaced Jet Tralaer. 

The Committee decided that the MlnIslry or Defence mlPt 10 Ibad with 
collUllel"Clal aeaotlalJou wllb the abort-lilted w....... yeadon lor 
.equldOD of AJT and the Mlnialry should adhere 10 • llme-frame for 
conclusion of these nqol1alioDl. The COIDIDlUee Il1o daInd that the 
MiDlItry of Deleace lIbould doiely moaltor the dev.p ...... t of a ........ 
AJT. 



CIIAPT&Il D 

RECOMMENDATIONS/OBSERVATIONS WHICH HAVE BEEN 
ACCEPTED BY GOVERN¥ENT 

.......... Dd·1ioa (St. No. I, Pan No. %7) 
Tbc Committee DOle the modcrniaatioo / UpandatiOD Khc:mca aad R-

equipment prolfammel prioritilcd by the three Scrvicea for &be Eiabth 
Plu Period. The Committee DOte that iD.tIIe Qudact EaliaaaICl 1995-96 
ooly 60 per ceDI of tbe amount projected by the tbrcc ScJ'Vi,cca for 
modernisation for tbe year bas been provided. The Committee Rlfet to 
DOte that mOIl of tbe prioritilcd moderniaatioD / uPFadatioa aad rc-
equipment projectl. thouah beavily capital inteDJive are IIilJ iD tile iDfaac:y 
Ita,e even in the 4th year. viz. 1995-96 of the VDlth PlIO Period 
1991-J17. 

Reply 01 tbe Goftl'lllDlDt 
The Ilow t .... e off of capital intensive modernisatioD schemel it 

anributable to the unprecedented resource crunch in the past few yeara as 
aplained durin, the evidence. UnforclCen acopolitical developments like 
disinte,ratlon of USSR and Yu,oslavia poled difflCUlities in smooth 
lupplles. Miniltry had to look tor alternatives. 

Now mOl' of these problems have been tackled satisfactorily. To meet 
Ihe operalional requiremenls of the Navy. outriaht purchue / lease of 10 
aircraft carrier is bein, proocucd. It will be appreciated tbat aU these 
projects have lon, ,estation periods. Normal time-frames for the 
construction / purchue activities will have to be .elaborate considerin, the 
complaities involved in lMIC calCl. However. limely ueCUboD of projec:tl 
is ensured tbrou,h specially sel up Hiab-powered SteeriD& Commiltca 
enlfUlled to monitor the proarcu. Senior OffICerS of the MiDistry are 
bein, ulLed to apcciaUy monitor these projecU. with a view to avoid lime 
and rou overruns. A copy of the instructioaa iIaacd to the autborities in 
the Ministry in this respect is ~Ddostd (Appcodis I). 
(MinIStry of Defence. O.M. No. H. 11019/ 13/9S/O(Parl) Dated 

23.2.96) 
ltel:aluleadadoa (SI. No.1. Pan No. 21) 

~ CommlUee feci it nccc:saary to stress lbat fallure to acquire DCW 
equipment catb yc.r will only result in 10 accumulatioa or back-lot wbic:b 
co become prohibitive ud unaffordabie. Tbc CoauDinee aarcc ~ lbc 
vic- tha' -bile .:onsidcriD, tbe moderaiaatioa / uppadatioa aad rc-
cqWplDl our Armed Fa,", it is necessary to look at least IS 10 20 ,an 
*ad and pIaa acooniiqly. It is eqully eaeatial tbaI MIequaIc .:icalioa 

6 



7 

sbouIcl be earmarked each year and the plan should to ahead and 
pun:bues made accordingly. 

Reply f1l the Goftl'lUDellt 

The effect of failure of acquiring new equipment every year, as pointed 
out by the Committee has been noted. Our plans take into consideration 
the need for modernisation 1 upgradation and re-equiping of the Armed 
Forces "is-ll-"is the requirements of the Services, tbe obtaining threat 
scenario and resource availability. The need for defence allocation with an 
element of growth in real terms apart from the approximate inflation 
adjustments is the need of the hour. Notwithstanding this. adequate funds 
from within the allocated defence-budaet are earmarked for these 
acmes 1 propmmes based on the anticipated pace of completion of 
procedural formalities and the estimated cub outgo in each financial year. 

[Ministry of Defence. O.M. No. H. 11019/ D/95/D(Parl) Dated 
23.2.96) 

Rec:CMllmend.tlon (SI. No.3, Pan No. 19) 

The Committee arc concerned at the fact that there has been an increase 
of 10.87% in the Budget Estimates of 1995-96 vis-a-vis 1994-95 whereas the; 
rate of inflation during 1994-95 was 11.41%. making no increase in real 
terms in the Defence Budget. 1995-96. The Committee are also concerned 
to note that gross capital expenditure which was 29.45% in 1994-95 (R.E.) 
declined in 1995-96 (B.E.) to 28.84% The Committee desire that the 
Ministry of Defence should take up the matter with the Ministry of 
Finance at hipest level so that there is no decline in the Defence 
allocation in real terms in coming years. 

Reply of the Government 

As directed by the Committee. the observation has been communicated 
to the Ministry of Finance at the appropriate level by the FA(DS). C.opy 
of Ministry of Defence (fin)'lI ID No. 171218-1195 dt. 23.6.95 is enclosed 
[Appendix II). 

[Ministry of Defence. O.M. No. H. 11019/1119510 (Pari) dated 23.2.96] 

Comments of the Committee 

Please see para No. 7 of the Chapter I of 'he Report. 

_ ...... 11oa (SI. No.4, Para NOI. 31-31) 

The Committee have been informed by. tbe ~inistry in their written 
reply II weD II during evidence thai acquisition !'roccy under way in 
Iapec:I of lSS mm self propelled guns and other new ,eneration weapon 
systems arc al diffcrea. Itqes of implemcntation/finalisation. 
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The CoauDiuec dctirc that tbcac propoNII for lCquilitioD may be 
fiaaliled within rcaoaable time frame and adequate aUoeatioa made to 
meet tbe requiremeDll . 

.,., til die Go ......... 
Tbe recommeadltioa of the Committee bu beea DOled iD abe MiDiIIry. 
Proc:urement propoula relatia& to lSS DUD Self PropcUed Guaa IDd 

other DeW JCDeraUoa weapoD lystemJ Ire 'beiD,. procased without delay 
with a view to fiaa1iIc tbc lUBe at the earlieat. 1be propaa is also beia, 
monitored relularly. 

Requirement of fuoda for procurement of such major weapoa lystelDl is 
apread over a few yean. Tberefore, wbile priorilisiD, its modenLilatioa 
aecda, abe Army keeps iD view the likely availability of budJCtary 
reuourca over luch period of time, put CODtrKtu.II liabilities, COlI 
implications of the proposal and ,nltr-Jt priority of different procurement 
propoulJ. This exercise enables the Army to earmark adcq&aate funds in a 
particular year (and in sublCquenl yean eorrespondin, to the delivery 
schedule) for the procurement proposals likely to be fmalilcd in tbat year. 
Thus, adequate allocation of funds will be made: by tbe Army out of their 
bud,et for finaliain, procurements of 155mm Jelf Propelled Guns and 
oCher new ,eneration weapon systems. 

(Ministry of Defence, O.M. No. H. l101911319W(Parl) Dated 23.2.96) 
RKOIIUIICDdalkNl (SI. NOI. 5, , " 7. Pua No. 40) 

The Committee note that nnt UKr lrial of MB.:r Arjun would be held in 
tbe summer of I99S and meanwhile plans (or ilS series production are 
beina formulated wbereafter the finn time schedule for ill 
productiooisahon and induction In the forces would be fioaliscd. Tbe 
Committc:c also note tbat it is propoJed to induct two repmcnll of MDT 
Arjun initiaUy durin, Ninth Plan and that' Govc'mment'l unction for ita 
production is capccted this yeal. 

The Committee desire that a firm time schedule for commcnc:cmcat of 
production and induction of MDT Arjun be: indicated and tbe coDCRte 
steps taken to remove all bottJenecks urgentJy as the project bas already 
been delayed too mucb. 

In re,ard to modernisation of T-SS tanks, the oaly remaiaia, item to be 
i""talled in the modernised tank is the tank rue coottol Iystem for which a 
cun1ract ...... entered into with former V ...... via wbicb couJd DOt be 
"«utcd bee.UK" of tbe U.N. embarao. The Coauaittc:c funber DOle tIaaa 
Miniscry is on took out for an ahemate source aad arc yet to evah ... e the 
offen rcccivcd by them. 

II order 10 maove deIII)' and UDttnamty ill 8IOdcrDiiaIioa of T-SS WIb. die 
c.o..dIcc dairc the, o&n m:eMd ill rcprd ID lift CDdIOI.,.... ill T·SS'" 
should be evaluated aDd fiM1iwd _ eipeditioully _ ...... 
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The modernisation of T-72 tank is beinl undertaken 'by DRDO and thai 
two of tbeIe tanks have been modernised specially on two upeets viz. 
niabt fiabtina capability and inc:rcasina ammunition capacity both in reprd 
to ac:curacy and penetration. 

1be Committee hope that the moclcrDilUion.of T -72 tub would be 
expedited ensu.riq adequate funds for the same. 

Reply 01 tbe Go ........ , 
1be recommendation of the Committee bas been noted in Miniatr)'. 

1be confirmatory uiala of MDT Arjun beld in the summer of 1995 have 
been witnessed by the Standing Committee on Defence in June'9S. On the 
basis of these trials and the continuinl mall thereafter, production 
clearance bas been accorded by the Army for setting up of production 
facilitiea. Cabinet is being approac~ for sanction of acquisition of two 
repents of Arjun tanks during the IXth Plan period. A firm lime 
schedule for its productionisation and induction in the forces is also bein, 
finalised. 

In order to increase night fipting capability of T-SS tanks, a question 
bein, now examined is to obtain Thermal Ima,er Stand Alone SiJbi 
(TISAS). Necessary action to locate suitable sources and invite offers for 
trial evaluation bas also been initillted, Meanwbile, the UN embargo on 
former Yu,oslavia has been lifted, An exercise is bein, carried out by the 
Army to assess if it will be still desirable to pursue 'the procurement of 
lank fife control system with the concerned former Yugoslavian vendor 
with whom the contract had earlier been concluded. duly kccpinl in view 
the technology involved. 

Trial evaluation of Thermal Imager Stand Alode System (TISAS) for T· 
72 bas been conducted by the Army to improve fire control at nipt time. 
Army are preparin, to carry out retrials. after concerned vendors bave 
carried out modifications sUllested by the trial team. In addition, trial 
evaluation of two modernised T· 72 tanks developed by the DRPO bas 
been successfully completed on two aspects viz. nipt fiptina capability 
and mac.ina ammunition capatity both in reaard to accuracy and 
peoctration. Few otber teab viz. EMIlEMC, MET and teclulicaJ triala are 
JOin, on wbich are likely to be completed by March' 96. These tanks will 
have a more powerful cngine, Explosive Reactive Armour Protection, day 
and nipt fi&btiDl capability and a modem aU weamer fire control system. 
(MiDisIry of DefeDCIC, O.M. No. H. 1101911JI9SID (Perl) Dated 23.2.96] 

..... =m ..... (51 No. I, Pan No. 42) 
n.e Commiitee are informed that Pakiatan bel ib own miaailc 

development proarammes. Pakistan Armed Forcca have already in their 
inveDlory two lUJ'face-tcHurfac:e (SS) millilea varianu-HaIf I and Half II 
with nap betweea 70 to ISO Kms. Pakiaau bas received the supply of 
Joaacr nnae M-ll mjlljles from China wbkb can carry nuclear warbeads. 
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1'beIe Dudcar capable milliJcl are reported to. have. beea deployed by 
PakiI&u ill the viciDity of ill border with IDdia. 

Tbc CoalaUtaec do DOt WaDt to advocate build up of aDy areat ancaaI 
bul are ODly in favour of maiDtaiDiq puity ja Delcace prcpe.rcdDeu bucd 
OD tbe perccplioD of threat from a very baIaiIe aeiabboui to the aatioD'. 
aecurily. As the defeac:e prcparcclDal is tbe fint priority of aDy 
CioverameDt to protect the couatry from oullidc agreuioD. il bu become 
imper.dve that GovernmcDt take quick dcciaioD OD the inductioD aDd 
deploylDCDt of abe iDdiaeDOualy developed aurfacc-t~aurface 'Prithvi' 
miIIUe. Tbia wW DOl ODly boola abe morale of the armed foreca but abo 
let U • deterreDt apiDlt coemy attackl aDd belp maiDtain peace aDd 
ltlbility in tbe repoD. 

Repl, 01 lbe GO ......... 1 

Governmenl have: noted the: observation. of lhe: Commiuc:e. 

(Ministry of Defence, O.M. No. H. 1101911~51D(Parl.) D8lc:d 
2J.2.96} 

RecommeodatJoa (51. No.9, PariI No. ~ 

The Committee: note that land under occupation of tbe Army in 
Muoram since 1966 has been vacated after lipiD& of Accord in 1986. 
However, tbe land has not 50 far been 'rctW'GCd to the oWDers. The 
Commiuec delire that the laad may be: rcatorcd to OWDCn without any 
furtber lou of time and arrean of rentals paid. The comminee: would like 
to be appriled of the action taken in tbe matter. 

An arca 1IICUUriD& approximately 600 acres had been oc:c:upic:d by the 
sccurity forca from 1966 oawards for COUDter lasuraeocy operalioas ill 
MilGram .• The Couater IDlWJCDCY operalioas were carried OUI UDder the 
~I coatrol of the Home MiDistry till the pe.cc accord wu aipcd iD 
1986. As auch the rcatala for lbesc IaDds for the period from 1966 to 1986 
wu 10 ~ paid by tbc Home MiDisIry. It .. IearDI thaI abe MiaiIIry of 
Home Affairs bave J*d the Mid I'Clltals. After 1986 abe NioiItry of 
DefelICe ... to pil1 the bire c:taaraes for Iaad UDder abe occupadoD 01 abe 
Anay. A Board of otIicen wu to decide OD abe area to be retaiaed ad 
ucu to be retuned to the owaen. Howe~, beca ... of abe formatioaa movUa, out for OP Pawua to Sri Laab. tbia CCMlId DOt be poaibIe tiD ead 
1992. 
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Notwitbstaac:lin, this. from 1991 to 1994. the followiaa area have 
already been vacated by the Army and returned to their ownen: 

51. Name of the StD. Year (Haaded over) 
No. 

1. Thiogdawl Mar 91 
2. Luagdai Mar 91 
3. Bilkbawtlier Mar 91 
4. Tawipui Mar 91 
S. Hawlan, Mar 91 
6. Maultbuam Mar 91 
7. Sailsuk Mar 91 
8. Bualpai Mar 91 
9. Diltlang Mar 91 
10. Thingzawi 18 Dec 9Z1 
11. Theirate 18 Dec 93 
12. Saitbui 21 Dec 93 
13. lbingsulsthliah 
14. Kawlkulh 21 Dec 93 
IS. Seling 21 Dec 93 
16. Haalbial 17 Dec 93 
17. Kawnzawl 20 Dec 93 
18. Luagcbem 16 Dec 93 
19. Hartoki Fel> 94 
20. North Holimen Feb 94 
21. Chalilaog Feb. 94 
22. Mamit Feb 94 
23. Phileag Feb 94 
24. Kolsib Feb 94 

la additioa to the above the foUowing posta bave been banded over to 
Assam Rifle&lBorder Security Force:-
(a) POllS handed over the Allam Rifles 

(i) Ngopa 
(0) Cbampbai 
(iU) Bunatland 
(iv) Pukpui 
(v) LawqtIai 

(b) POlIS baadcd over 10 Border Security Force 
(i) Tutroad 

Ca) SlPbuJdoapci 



(til) Marapua 
(iY) D.m.'" 
(v) Puva 
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Prelcady die Ana, is occapyiaa oaly 328.4 KnI of Iaad ia ....... 
TIle details of die aJaI arc • foDowI:-

sa. Localioa Ana ia AcnI -..u 
No. 

(a) DunIaaa 9.756 6.6 IIired 
(b) ....... 34.704 6.51-
(c) ZelDbawk HeIipM Area 14.711 U.OO" 
(d) Zemabawk MH Area 3.788 
(,) Zeaaabawk WES Area 4.209 25.6-
(I) ZelDlbawk Sup PI ASC 23.127 
(a) Zctnabawk EME WkJp ud 

Tfllllil Camp Area 65.249 
(bl Turial Wlter " 1.S83 
(i) Turial Air Fd 0.251 
(j) Kuwnpui 2.684 
(IL) Koluib 7.652 
(I) Pukpai 64.512 
(m) Kamzawl 44899 
(n) LunJici 50.000 
(0) ScKbhip 2.312 

328.443 

OUI of 328.443 lCI'eI of .... d. Ibe Army propoeea to rellia 0GIy 82.128 
ICfCI II pcr abe deaaib, Jivea below. The remlininl poc:bll of lad 
_uuriG, 246 ICI'CI Ire 10 be relurned 10 Ibc owacn Ibordy. 
lAce.... Ana ..... 

(a) Bawqbwn 34.104 
(b) ZclnabewlL 14.717 
(e) z.cmabawk 23.127 
(d) z.e .. bewk 4.209 
(e) z.e.... 3."" 
(I) TIIriIl Water Pt 1.583 

Toc .. 

The Army audKMtdea bawe .lti..." !be procell 01 ret .... die ........ 
required .., it to tbe lad ownen. Ac:Iioa .. ... boca inieir. d lit 
...... me land 1MJIdi • .., .., of 1Iiriq'" ...... ,.,.... 01 .... 
ID .. Iud 0WMn. 
,...11,01 Defaee. O.N. Nc,. k. 1l01~) D...a 23~t6) 
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............ 11aa (51. No. 11, ..... No. 52) 

The Committee note that as .,aiDst the projected demand of 
RI. 4464.34 crores for modernisation and capilli lCquisitioD durin, i99S-
96,001), Rs. 1853.40 crores bave been provided in budaet Estimates which 
coma to about 41% of the projection of the Naval Headquarten. The 
Committee bave been informed tbat this represents an increase of nearly 
34% over capital Budaet Estimates for 1994-95. The Committee are, 
however, constrained to note that in past the Nav)' bas been mOIl affected 
b)' the financial cruac:b wbich particularl)' bampered indi,enous 
construction of ships for wbich last CCPA sanction was liven in 1986. The 
Committee find this particularly disturbina in view of Ministry's own 
admission tbat to maintain force levels commensurate with increased 
respoasibilitiea and consistent with the threat Perceptions, there will be 
need to commission an avera,e of 8 shipe per year to sustain the force 
levels. 

Reply of 1M. Govenuneal 

The total budget provision made for Navy during 95-96 was Rs. 3384.89 
crorcs which apart from a sum of Rs. 1853.40 crorcs on capital account, 
also includes revenue account and receipts and rccovcrics. 

The following are some of thc "tcps takcn to catch up with the targctlcd 
force Icvels of the Navy. 

Cabinet approval has been obtained for:-
(a) Indiaenous construction of four Fast Atlack Crafts (FACs); 

(b) Import of onc Reet Tanker from Russia; 
(c) Indigenous construction of a Sail Training Ship (STS). 
(d) Indigcnous construction of two Hydrographic Survcy Vessels. 

Other projcc:ts relating to Naval force levels which arc in advanced 
Slaae I consideration of the Ministry of Defence are as follows:-

(i) Indigenous construction of Air Defence Ship. 

(ii) Indigcnous construction of GT Frigates (Project 17). 

(iii) Indi&CDOUS construction of Submarines (Project 75). 

(iv) IJnport of ooc Landin, Ship Tank and indigenous construction of 
tbrcc additioaal shipe. 

(v) Indi&eIlOUS construction of two follow-on Missile Boats (Project-
1241 RE). 

la additioa to the projects mentioned above. a proposal for import of six 
fripleS is abo uadcr coaaidcration 10 maintain the force levels. 
[Miaistry of Defcnce. O.M. No. H. IIOII)'ll9S1)(Parl) Dated 23.2.96) 



14 
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ageiDg Aircraft Carrier 'Vikraat' when it wu obvious for pat many yean 
that there is gradual el'Olion in operation viability and that the life apu of 
Vikrant C8DDot be stretched beyond the mid 90's. 

The Committee desire the Ministry to speed up the plOCell of CabiDet 
approval to the matter and other nelotiatioDi for early induc:tioa of ADS . 

..,., fI6 .. Go~ 

The need for replacement of INS Vikrant was apprcc:iated weD in time 
and ac:oordinaly the cue for indiaenous coastruc:tion of a Sea Control Ship 
was initiated iD April, 1987. However, the project h.cl to be Ibelvcd due to 
severe resource crunch. In view of the budietary CODitraints a cue for 
indiaenous construction of an Air Defence Shi~, w~~ch is much smaller 
thao a Sea Control Ship has been initiated which is now in ao advaoced 
stale of consideration. Tbc proposal for outriallt purcbase Ilcasc of ao 
Aircraft Carrier is also undcr examination as an ad-intcrim solution to 
bridle the timc lap betwecn Virkrant's decommisaioninl and the induction 
of the' indigcnously built ADS. 

(Ministry of Defence, O.M. No. H. liOl!n19SO (Pari) Datcd 23.2.96] 

The Committee note tbat the construction Phase I of Naval Project 
Karwar is likcly to commence after obtaininl the CCPA approval in the 
ocar future. A provision of Rs. 2.5 crorc~s for thc project wu made in 
Budact Estimates of 1994-95 which was subsequently reduced to Rs. 1.90 
crore in Rcvised Estimates of 1994-95 and that tbe prcsc:nt outlay is 
confmcd to maintenance of project tcam, payment of compeDllltion and 
securities etc:. Completion of Phase I is likely to take 1~12 yean. 

Tbe Comminee have also been informed that Karwar Project which is a 
major NaYai Project is Iikcly to cost around Rs. 1200 to 1300 crorea in tint 
phase itself wbicb is eXpcc:led to be compleled in 10 yean. The Committee 
abo Dote that 6 to 7 yean were wasted in litiption aod from 1990 oawards 
DO major work could be undertakcn because of uapreccdcnled fmadal 
c:ruacb. 

The Committee repet tbe inordinate delay in commencemeDt of Karwar 
NaYai Project which wu stated to be ODe of tbe most stratcpc and 
.... bitious projects of the IDdiaD Navy. The Committee arc furtbcr 
IUtpriIcd daat the MiaisIry have DOl yet fully complcled tbe procell 01 
obtaiaia, CCPA approval. The Comminee elpect that after takia& cerA 
.,..oval duriq the currcat ,ear the Govcrameat would .. proviIioaa 
for 8dcqaatc aUocatioas for COIIIIrudioa and completion 01 Ibc projcct 
witlaill die stipulaaed tilDe frame. The Committee dCIire Ibat lUCIa 
piopulllll vital for uIioa's security delcrve to be accorded ..... priority 
... _aIMed capcditiolllly. 
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1 the GflenuDeDl 
W1cuqt for early c:ompletioo of Karwar Projed is fvJ1y appreciated 

by the 0 e:mment. PJwe..l of the Project at a cost of Its. l294,91 crores 
wrc:w' ,nu, by e Cab' 00 OS-l()"l99S. 

[ • 11')' of Defence, O. . o. H. 1l01~ (part) dated 23.2.96) 
1lec000001GUlaUcNt ( • 76) 

a 
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(e) TraiDiD& 4: 1'raiaiDa Aida (IAF 4: HAL). 
(f) Draft Contract NeaotiatioDS (iadudina IU~veadon). 
(a) Credit Pldaae. 
(b) Contract Neaotiatioaa. 
M per the activity achedulc, the foUowiq have beeD cooduded: 
(a) DiscussiOBl with the vendors on StaDdard of Preparation, Role.. 

Equipment requirements, Avionics IDtearation. 
(b) DiscussiOBl on vendor assessment of HAL's potential and. project 

feasibility. 
(c) Vendor survey of infrastructural facilities at HAL and IAF bases to 

assess the additional requirements of work scniic:cs and facilities. 
(d) Sun-ey and Study of vendor facilities at their work sites. 
(e) Both the vendors have submitted the draft contracts for approval of 

MOD. 
(f) The HAL have submitted Detailed Project Reports (DPR) dealing 

with tbe tecbnical issues involved in the productioniaation of tbe AJT at 
Indian facilities. The reports arc under discussion and evaluation with tbe 
reprcscntatives of IAF and the two vendors. 

Russia is develOping the YAK-l30 and MIG-AT-two competing designs 
10 meel the AJT requirements of the Russian Air Force. The MIG-AT was 
sdaoduled to have ill maiden flight in December 1994. This was delayed to 
April and lbcn to July-August 1995. There bave been funber repealed 
postponements of the first flip I date whicb is still to be finally determined. 
This aircraft usel tbe Larzac enpne wbich is fitted on the Alpbajct. 
Similarly, the YAK-l30 was originally scbeduled to fly in March 1995 but 
was postponed to May and is yet to take place. Thus, neither aircraft have 
IIad their finI fliabt' as yot. After lucceaful completion of development 
and teIlina, production of the final choice would begin in Russia, wbicb is 
001 likely before 1998. Coaaidering the fact Ihal the Ruuian desi... is ltiD 
aadcr development, any COlt prediction can at belt be only an estimation. 

U the two Ruuian optioaa are to be adequately ev"~atcd, we lbaD ba.ve 
10 wait till they are fint test flown and subsequently certified for usc. 
Cenificalion normally is after about 30Q hR. of 8ym,. The normal monthly 
flyiaa boun beia, around 20 bours, certification is likely to take lOme 
mac. Tbcre is an iDcoalilleaq betwCCD the two recommendatioaa of lbc 
Commkcee that the AJT acquisition be finalised gery early on priority and 
.... tt.e Ruaiaa AJT. abouId aIao be properly eyaluated before aa 
lCquiailioo deciaioD is taken. 

The Govcnaacat is doIely monitorial the development ItatUI of the 
.'ei·· aiIaaft. 

(Wiaisary 01 Dcfcacc, O.M. No. H.ll019/l3t9S1D (put.) dated 23.2.96] 
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JleQUDlDaulliLUaa (Sl. No. 15. Pan No. 11) 

~ Committee note that the Miaistty of Defence in consultation witb 
the Air rorce Headquartets have taken up for exeadion prioritiscd long 
pcodinS P'UI of the Air Force for uppdaJion of MlG-21 DIS. acquisition 
ot Multi-rolc Cambat Aircrab with deep strike cap bilit)'. development of 
indi repQrloverbaul fadlity for MIG·29 airaaft. The Committee 
de&ire thlt ~ priorithed projcc;U IbouW be completed in a Ipccified 
titn~framc tor wh h Idc.qu tc fwJd.io, yaJso be CI1JW'ed. 

The Co mince also d iJC thal upgradation of MIG-V and MJG-29 
'rcraft uld also be Jiven priority. 

a.· ply 01 the Go ernme.at 

M10..21 SIS Up", th. In vitw of the cnormoeoat of acqWriD& a new 
r aircraft witb . lc>-of·t.hc-an teduloloIY. the need to undertake 

IC ive up · ali nlmode:mi lion of various cOmbat aircraft in the lAP 
Dect has been ickati Jed a prj rit)' requirement by the Government. 

onlidcrina the ood flying cbar cteri tics of MIG-21 SIS aircraft and to 
ure It optim J uttl t n. It b been decided 10 upgrade 12S MIG-21 

Df ,irenfl 'I mrc bna an improved R&d r. Inertial Navigation Sy tem. 
R d Warning Rc«ivcr. Electronic W rfarc Equipmeot, etc., on it. 
Vari lyaLe ub-5)'Slem pro~d to be included in the upgrade 

have bun io utili d; nd the final system architecture and 
uPI'.sc b been fmaii."!ed in co lion with Russian. 

n u nd Don·R . D veodors. AIler 'an, development and 1lig.bt 
t t by tbe R 'an CD 'Y. til prod rio' ri n of tbe up;raded version 
. ill be d! .t HAL. The matter i 0 W be' oe otiated with the Ilusdan 

d. for fmal t.Ontract ltlement. A provt ' 1l of Rs 200 crares b been 
d n b t fot the: aT 1995·96. 

A of uJri·ro/I ombm A~ral' with IUt'P strike capability 
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prodUClioa of the ain:raft in melia. The levell of tcclmical dcvelopmCOI 
fcuible withia the desired time-frame. IDd the commercial tcnaI 
ICCIOmpaDyia, the offer wiD require detailed evaluation IDd aeaotiatioa 
before aay decisioD can be tHCD. 
Sellilll up of iNligenous o'VCriunU fGdliJia for MIG-29 IlircrGft 

The GovernmeDt have already approved the ICttiq up of iDdiaeoOUI 
overhaul facilitica for M1G-29 aircraft. The repair/overhaul facilitica of the 
airframe and its lUI'C,atcs is beiaa set up at 11 BRD Nuik. Neccuary 
qreemeDVCOOtnlCts for supply of machinery uad tocbooJoIY have beeD 
coocludccl and siped. Tbc scbedule for supply- -of machincry and 
tcchnoloay is 2 years and these are likcly to be available by end 1996. As a 
part of the packagc for setting up rcpair/ovcrhaul facilitics. 100 IAF 
persoDncl arc proposed to be traincd in Russia in 3 balCbcs. Thc traiDin, 
of the first balch commenced in July. 1995; with full trai.aiaa to be over by 
August 1996. The commercial offer for spaies. bis been received and will 
be negotiated to concludc necessary agreements to procure the same within 
the stipulated time-frame. Indigenous activities like works service and 
indilcDOUS procurement of machinery/test equipment etc. are also 
proarcssin, satisfactorily. It is expected that Mi,-29 airframe and 
aarcptcs overhaul would commence by end 1996. 

The facilities for overhaul of MIG·29 engine and Gear box arc bein, set 
up at HAL. The latter has reported satisfactorj proarcu and hu abo 
indicated the possibility of commencement of engine and Gcar box 
overhaul by bepnniog 1996. 

A Stcerinl Committee headed by an Addl. Secretary hu been 
constituted to monitor the progress of setting up of repair/overbaul 
facilities; and to take corrective measures if required to avoid time and 
cost' over run. 
Upgrru/lmotl of MIG-21IU1d MIG·29 aircraft 

The Indian Air Force havc started tcdmical diKussions for uparidation 
of MJG-27 IDd MIG·29 aircraft. Thc dctaiJcd planaiDi for upp-adation of 
thc:Ie aircraft would be UDdcrtaken of the basis of tbe final outcome of 
tbese tcchnical dilc:uuioas. 
Light Combtlt Aircraft 

As per dircctiODJ of Chairman, Gcacnl. Body of Acronautical 
DeveIopmcaI Aaeacy (ADA), Jivcn duriaa roD out ceremony of LCA on 
17 November. 1995. coaccrtcd cfforts are bciaa made by all tbe coaceraed 
.... c:ica to COIDprcII the time-frame for complction of dcvclopmcot 
kadiq 10 produc:tioa and induction of LCA into Service 2-3 yean ahead 
of lCbeduie. Adequate fuadiaa IUpport wiD coatiaue 10 be provided to 
caler for 8CCCIeaatcd ~IopaaeDt and iaductioa of LCA. 

(MjIdIIIy of Ddcace, 0." No.H.1101~(parI) Dated 23.2.96 .t 
6.3.96) 
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... md"," (51. No. 16, .... No. II) 

The QwmiUCC feel that the vat aad ItrOaI iafruuudure hue for 
producdoa for various defcac:c itcllll eQetina wiIbia the COUDtry after 
IDCCIiq me COUlIII,'I Dcfcocc DeedI, c:ua be pinfully ulililed for export 
productioa. 

The COllum"" dCIirc abat defcoc:c PSU. abouId m.ab IUeDUOUI IDd 
CODCCrted cfforta to promote exportl of DcfcDce equiplDCDt aod Jiabt 
wcapoallanu for wbicb IUbitlD1ial potcalial uiau ill the aJobaI market . 

...., fill .... G..-a 

The luidiq pbiIoIopby behind the KtliDa up of orciDaDC:C factorica aDd 
defeocc public: acetor uDitl .u to Kbicve aelf-reliaDco ill defeDce 
produc:cioD. It ii, therefore, ooly Datura! aut tJwe baa beea cmpbaaia OD 
import substitution and indilenisalion. Expons had not fipred 
"",iracantly in our approach. 

Havin, achieved a fair dearee of aucccu in our indiaeniaation 
proaramme. allenlion was paid to Ihe need to diversify in order to make 
oplimum usc of the inslaned capacily. Our export effort bu been • pari of 
this divenific:alion proJrammc:. 

Dunn, the put few years defence aports have received peater 
allenllon. As • resull of the: various sleps inilialed. the value of defeac:e 
aports (includinl deemc:d expons) hal riscn from RI. 101.26 crores in 
1991·92 to RI. ~S.87 erores (provisional) in 1994-95. Some of tbe export 
promolion efforts tlkeolproposed 10 be laken are u under:-

(a) Participation in defence ahibitioos abroad. Durin, tbe year 1994-95 
our defence production uaits panicipated in tbree forei... defence 
ubibhiona held It Kuala Lumpur (April 1994), It Atbcoa (October 1994) 
and at Abu Dhabi (March 1995). Our participation in tbete cxhibitiODI bu 
bclpcd in creltill, bener a.lrencu about our dcfeaoc: products and bas 
eabaDCed tbe poccntial for our exports. Our defence productioa UDitI will 
DOW be participatiD, in Defence Asia Exhibition to be held at Banpok in 
Scptcebcr 1995. 

(b) For abe ftrsI tilDe a detailed Qtalope. of iDtcral1ioaaJ SIaDdard, on 
dcluc:e prodUCU wbicb are available for export. bas bcca brouaJd out. 

(e) Grcalel invOlveeent of our Mitaioaa abroMl in e&pOrt promotioD 
efforts is beiDa soqbt. 

(d) Apart from Ibc visit 10 ladia of wortiaa k~ forcip ddracc 
ddcpliou. we bave aIIo decided to in. foreip Service Caids to .. 
IDdia cadaIivcI, for tbe purpoIC of capon promotioD. ne tint ... YiIiI 
of Y'DUnin Caicf 01 Dcfr..cc Forces bas alrady Iakea pIIcc ia Na, 
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1995. Similar iJlvitatioas have aIIo beoa cxleDded to abe Niaeriu Chief of 
Defeace Forces aad abe Syrian Chief of Air Force IDd Air Defeocc. 1be 
visits are likely to materialise in abe near future. 

(e) TIkiq into account their marketiq skills, we are seekin, peater 
involvement of ltarlauper star tradinl houses in the promotion of defence 
exports. 

(I) We are offeriDa tec:lmical coUaboration to friendly countries wbicb 
are likely to bear fruitful results in the coq years. 

While maximum efforts are bein, made by the. def~DCC production units 
to inc:reue the level of exports IDd thereby secure additioDality to their 
tum oYer, it is nec:essary to point out the followilll limitin, factors:-

(a) contrac:tin& defencc Spendinl in most countries; 

(b) conditions imposed by lic:cnsors wid! wbose tec:bnololY we have 
been undertaking production of various items; 

(c) Our security and strategic considerations; 

(d) Our exercise of care and responsibility to obviate arms proliferation 
in areas of tension. 

[Ministry of Defence, O.M. No. H.11019/111951O (Pari.) Dated 23.2.96] 
RecollUllendatJoa (51. No. 17. Para No. 11) 

The CommiHee abo desire that a Task Foree may be set up to identify 
the potential and capabilities in Defence Public Sector Undertakings and 
Ordnance Factories, for export production and formulate stratelY for 
marketing and intensification of promotional activities. 

Reply of the GoverDJDellt 

All tbe defencc production agencies have fairly good marketing divisions 
entrusted witb tbe task of identifying their producta wbieb bave tbe 
potential for export. These units also relularly draw up their short and 
Ion; term corporate export strategies and prepare annual taracts for 
exports. 1be scmcca of various outside agencies are also being utiliacd by 
the defencc' public sec:tor undertakings and ordnance factories for export 
promotion activities. 

The export wiDa of the Department of Defence Production IDd Supplics 
(DDPAS) also KtI • a focal point wi~in the GovcrnmeDtlDd renders aU 
aea:alry auillaac:e to the production units in policy formulation, stratcp: 
directioa aDd moaitorina of defence exports, UDder the overall pidaace of 
at latcr-miaislcrial Board, known u Defeace Eaport Promotion Board 
(DEPB). cbaired by Secretary (DPItS). 11ae uiatinl arraJIIClDCDt, both 
wilbia &be prodUdioa units aDd in the DDPItS for uadertakin, aport 
proIIIOIioa dJOI1I is producin, &be daircd reauJts. 
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Punuaat 10 tbe recoauaeadatioa of St_iDa CoIDmittce OR Dcfcace. a 
... force beaded by Joint Secretary (Exports) of abc Department of 
Dcfeac:e Productioa aad Suppliel. with Directon (Markcliq) of BEML. 
BEL. HAL. OFB uad a repraeatative of lbipyardl as memben, is bcia& 
CODItiIutect for tbe purpoK. to ideatity iteDil with aood expon poteDtial 
ud 10 IU .... to DEPB appropriate policy initiatives. 

(MiDiitry of Defcacc. O.M. No. H. 110191l~ (Pari.) Dated 
23.2.96] 

"fcnwtd'" (51. No. .1, Para No. 13) 

The Committee are of the view that tbe activities of our production 
enterprises. particularly tboac in the areu of aviatton, shipbuikliDI and 
defeac:e elec:tronic:a can be peatly enhanced and their technical capabilities 
can be .trenphened if the Government follow a well formulated policy on 
offscu. All purchuc:. of major equipment lhould be subject to tbe sellinl 
companies providin, work packa,es to the Indian production enterprises 
linked to cone'pondin, buy back arTanlements. 

Rql, of lilt Gowna .... 1 

An increuin, emphuil is now laid on 'procurin, Defence equipment 
from the oripnal equipment manufacturer to set the latest production at 
lowest possible cost and assured supplies of spares etc. Concurrent 
enpncerin, and real-time technololY absorption approach is already bein, 
followed in aU the future major Defence projccts. 

The followin, stratelY is normally adopted to secure a load work 
packaac for the Indian Production Enterprises:-

An effort is made to import minimum number of complete equipment 
from the Supplier and a provision is mack for Indual indiaenilation 
tbroulh transfer of technoiosy for the manUfac1urin& of such activities 
in India. This reduces our continued ckpendc:ncc on tbe Supplier for 
the equipment and spares rcsultins in reduced outJO of foreip 
eachan,e and provides work and new I«hnolo" to our own 
Enterprltcs. 

Keepinl overaU cost effec:1ivcncs.s of any major import proposal in view, 
posaible offset amnacments arc worked out for products wbicb can be 
manufactured by indiacnous PSlIs. WIth the wo~ packaaes to be supplied. 

To the utent that it it coal rompetltive and benefic:ial for tbc: IDdiaa 
production enterpr1scs, offset arnnl~menlS arc insisted upoa and abc 
rccommaMIalion of Standin, Commilt~ -wll be followed as a paidial 
critcrioa. 

(M ...... ry of DcfcftC'C.O.M. No. H. 1l01CJll~ (ParI.) Dated 
23.2.961 
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__ ZpD'S'" (SI. No. If, Pua No. II) 

TIae Committee claire that .. locatio.. for DRDO arc propeuively 
iIaeuecl to about 10 per cent level duriaa 1998-99 u to fully par up the 
LtD Orpaisatioas to meet the requiremealS of Defeace Services u also 
\, beacfit the civil leCtOr by spin-offs. . 

..,., f1l tile Go ..... t 
TIle fuads lIIoc:ated to Defeace by MiaiItry of Fmaace arc liveD to 

ScMcaIDeptts. takiaa into accoUDt their essential requirements. Debt 
Service liabilities etc. Requirements of RAD wiD be met takin, into 
IICCOUIIt the proJRII of their projects and inter-Service priorities within the 
ovcnU resource allocation. 

In another action taken reply on the similar recommendation (Paru 2.11 
to 2.ll-Sth Report) tbe Ministry of Defencc have also stated u 
foDows:-

"Budaetary allocations for Defence R&D have progressively been 
increased from a mere 2.8% in 1983-84 to S.30/0 in 1995-96. the 
increase hu offset the inflation and also met the funds required for 
prioritised Defence R&D Projects. The budsetary allocation for 
Defence R&D will be further enhanced in need-bued manner to 
CDlure that progress of Defence R&D projrammes is not hindered 
for want of funds." 

(Ministry of Defencc, O. Ms. No. H. 11019/1311)SID (Pari.) Dated 23.2.96 
and No. H. 11019/14,19SID (Pari) Dated 23.11.95) 

The 'Ammittce hope that with proaressive increase in allocation to 
DROO, the tar,et of self-reliance index of 0.7 by t~ year 200S would be 
ICbicved. 

Reply ." tbe GOyenuaaat 

Uader Integrated Guided Miuile Development Programme (IGMDP). 
tbe usen trial phase of ISO km PRITHVI surface-to-surface missile hu 
been suc:c:eafuUy completed and its subsequent activities arc in progrcu. 
2SO km version PRITHVI hu been suceufully flisht tested. Short ranse 
quick reaction surflCe-tOoair m~le TRISHUL and third leneration anli-
tank missile NAG wiD enter production in 1997. Medium range surface-to-
air millile AKASH will be ready for production in 1998. 

Coacerted efforts are bein, made to complete development and induct 
leA into ICI'Yicc by year 2002, i.e .. 2-3 yean ahead "hchcdulc. KA VERI 
capac for LeA is already under80in, tests on IIhIltipic tell beds. 
Nllltibarrel rocket system PINAKA and remotely piloted vehicle 
FALCON arc actlia, ready for user tri .... 

Baled oa acellcat raul .. achieved in user trials tbe Army hu accorded 
ctc.nacc for produc:lioaisatioa of main battle tank AIUUN. 



~ ." die Semca duriaa 1995-96 aIoac of MDT ARJUN • 
......... CIOIDbG-iIDproved IaDk T 72 Nl ud its 125 .... FSAPDS 
-nnudtioD ud EW .... will ad to • proclacIioD ftluc of about 
II. 4000 crore ia die cxwio. ,.,.. 

TIle .~ aaajor ....... .....,. .,... ud GIber IJIICIDI ia 
Idvaaced .... of deveIopaIear ad dIeir varialllderMaiva will be 
pr~ iDdllCled iato Saw_ duriq 9da .ad lOda .... pcriDdI 
Ibereby IUbIa .. tiIIly tM·DCia ........... catcat of DcfaKc acqUIidaD. 
Willa tile bid ... of ... ...- iDto Service. die a.rpt of leIf-reIiaace 
iDdu of 0.7 ." .... ,.. 2005 would be KJaic¥ed. 

(Niailtry of DefeDcc. O.M. No. H. 1101~ (Pul.) Dated 
6.3.96J 

a... • ...... (No. 21, ...... Me. M) 
Tbe Committee abo ~pcc:t that the DRDO, apart from the preseat 

prosrammc. Ihould plan fUluristic Icdmolo&Y for nellt two decades 
IIoapilh itl concurrent tecbnololY transfer to Defena: and Civil Secton, 
wherever feasible. 10 cabana: their performaoce. 

ReplJ til &be Go~ 
Scrvica dnw tbeir penpcc:tive plans ia COIIIOIIaDCC with thcir threal 

perceptioa. 8ued on thcae plans and &Jobal Jlckocc lCChooIoay forecast. 
DIlDO dra .. up ICduloiop developmcnt proarammes 10 eDiure tbat tbe 
cmcr ..... ICcbDoIoaies required for the systems projedcd in the perspective 
plana arc developed before developmcnt of the Iyslems is lakCD up. This 
belpl in reducin, development lime for tbe SYSCeml to be devcloped ia 
future. Concurrent cnpnecria. and rell-time tecbaoJoay absorptioa 
approach ill already beia, followed in all lhe major proarammcs of DIlDO. 

IMiDiItry of Dcfeocc, O.M. No. H. 110191lJt1JSID(Parl.) dated 23.2.96) 



CILV'I'BIl m 
RECOMMENDAnONSIOBSERV.,.nO~S WHlOI 1HE 

COMMITTEE DO NOT DESIRE TO PURSUE IN VIEW OF 
GOVERNMENT'S REPLIES 

-NIL-

2S 



CBAPnIlIV 
IlECOMMENDATIONSIOBSERVAnONS 1N.JtESPBCI' OP WHlQI 
REPLIES OF GOVERNMENT HAVE NOT BEEN ACCEPTED BY 

1HE COMMITTEE 



CIIAPTU V 
RECOMMENDATIONS/OBSERVATIONS IN RESPECT OF WHICH 

FINAL REPLIES OF GOVERNMENT ARE mu. AWAITED 

NEWDEUU; 
MtITdr 8, 1996 

SHARAD DIGHE, 
Clulimum, 

Sltulding COnurUnH 011 D,/,nc,. 



MINUTES OF 1lIE NINTH srn'ING OF STANDING COUMI'ITEE 
ON DEfENCE (1995-96) 

TIle Ow-.... ... OD .......,. Ibe 18da Dece.ber, 1995 from 
1700 boan to 1750 boun. 

PRESENT 
Sbri IDClnjit Ou~ 

W ..... " 
lAic StIb"" 

2. Sbri Nurul IIIam 
3. Sbri 8bupiDder Si ..... Hooda 
4. Sbri MaaikrlO Hodalya Oavil 
S. Squ. Lelr. Kamal Cbaudhry 
6. Shri Vijay Naval Palil 
7. Sbri Ram Niwa Mirdba 
8. Maj. D.O. Khuon. 
9. Sbri Yopnand Sara.ali 

10. Sbri Ja,al Vir Sinp Orona 
11. Shri Gabhaji Man,aji Tbakorc 
12. Sbri Amal Oa"a 
13. Shri Hannan MoHah 
14. Shri Pralap Sinp 
15. Maj. Ooa. R.O. WllIiams 

R"jy" Seb"" 
16. Sbri Misa R. Oancsaa 
17. Shri K.R. Malkani 
18. Shri M.P. AbdUllalDlld Samaclani 
19. Sbri SaldUdananda 
:ZOo Shri Oopabiab O. SoIaaki 

St:C'R£1' A IUA l' 

I. Sbri O.R. PalwU'dban 
2. Shri K.l. Naraq 
3. Sbri A.K. Sin", 

I. Sbri K.A. Nam ... 
2. SIui VIDOd Rai 
3. Air NanMI 5... Dcapade 
... AVMS.~, 

: Defcacc Seaewy 
: JoiD\ Secmary (Air) 
: DCAS 
: ACAS (PIal) 

AI die OUIIct. 1M aaaa.u. _aa.ccI 1M MaIben 01 .. Sfaedi. 
28 
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Committee on Defence and Defence Secretary and his c:oUucues to the 
littin. of tbe Committee and invited their attention to the provisions 
contained in Dircc:tioas SS and 58 of the DircctioDl by the Speaker. 

2. The Committee eumincd representatives of the Ministry of Defencc 
IDd lOupt cenaiD c:larifications on the reply fumiabed by the Ministry to 
the recommendation made by tbe Committee in their Fourth Report on 
Demands for Grants (1995-96) in reprd to the acquiaition of the 
'Advanced Jet Trainer' (A.J.T.) for IAF. 

3. A verbatim record of tbe evidence wu kept. 
(TIle Witnesses lite" willld~w). 

4. The Committee then deliberated over the matter and decided that 
pendiD. their recommendation to be incorporated in their Action Taken 
Repon wbich is to be finalised on receipt of Action Taken Replies on the 
Fourth Report on Demands for Grants (1995·96), the Ministry of Defence 
alipt ao ahead with commercial negotiations wi&b the shortlisted Western 
vendon for acquisition of AJT and that they should adhere to a time 
frame for conclusion of these negotiations. The Committee also desired 
that the Ministry of Defence should closely monitor the development of 
Russian AJT. 

rite Comm;lIte ,lte" tldjoumed. 



MINUTES O' THE ELEVENnI srrnNQ OF STANDING 
COMMIIIEE ON DEFENCB (1995-96) 

PIlB8BNT 
Sbri $band Diabe - CIuIimuua 

MEMBERS 
LOIe SABHA 

1. SIui BlaupiDder SiDP Hooda 
3. Iqa. Ldr. Kuaa1 CIaIadbry 
4. SIari Vija, Niftl PadI 
5. sam Ram NiwIII MJrdIaa 
6. Sbli YopaaDd Saruwad 
7. Sbri B.L. Sbanna Prem 
I. Sbri I.... Vir SiD", Drona 
9. Sbri Ama. Datta 
10. Sbri HaDDaD MoUab 
11. Sbri Indnjil Oupta 
12. Sbli Pnlap Siqb 
13. SIlri Abba, Pratap SiDP 
14. Maj. GeD. R.O. WiUiams 

RtJ;,. s.bU 
15. Sbri B.B. Dutta 
16. Sbri K.R. Malkaai 
17. Sbri S_U Kumar Sambbajir.o 

Sbiade 
SeC'UTAIUAT 

I. Saat. Roll Srtv...a 
2. SIari It.L. H ...... 
3. Sbri A.K. Siqb 
•• •• 
•• •• 

JoiN S«nIIITy 
Dqllly S«Nttry 
U'*' S«:nt.ry 

•• 
•• 

6. ne Ow· ..... daea ca8lidcred abc dnfI Rcpon .. acdaa taiba .., 
die OovenaMat 011 1M ~""doas coallilled .. tIaeir Foaada RepDn 
.. 1M 0.. ... far Ora. of 1M ~ 01 JW.ce far 1M ,.... 
1995-96 ud ldapeed 1M ..... 
•• •• • • 
•• •• •• 
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8. The Committee authorilcd the Chairman to make verbal and 
coasequential changes if any arising out of factual verificaiton and security 
vettina and finalise the Repon for presentation to the Parliament. 

TIle Commiltft tltell tMljolmltd. 



IMMEDIATE 

MlNlSTRY OF DEFE CE 

:-Mon toM of the Prioritbed Modem' d Q/u dation and 
e·EquipmtnC Pro m . 
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Oac:c the Time Framea are act-up, moaitoriq of the K1ivitiea tbrouab • 
suitable replar feed bact mecblllism sbouId be easureci 10 that the 
Kbecbde. are strictly adbered to. 

AS(R) AS(I(S) 

50' 
(IC.A. Nambiar) 

DEFENCE SECRETARY 

FA(DS) 

:.t of D m No. 64111Def. Secy.19S dtd. 10th July. 95 
Copy to 

Secy (DPAS) 
SA to RM 



APPENDIX D 
e.memuair.edoo frOID WiDiItry 01 Defeacc to WiaiIIry of F'IDUCC tbat tbcre 
it 110 dediDe ia .... Defcace aDocaaioa iD real terms iD c:oaaiaa yean 

(V ..... No. 7) 
WiDiIIry 01 DcfaIcc (Piaucc) 

Suaa8cr. AcIioD taka ... ICID01Il oa tbc ,.....menMtioaI~ 01 
1M Slydla, CoauDitIec coa'liDed iD Ibcir Fourth Repon (101b 
Lot SIbbI) oa tbc DeIDUlda for Gruu of tile MiDiItry of 
Dcfeacc for 1995-96. 

1'Iae Stuctiaa Owmittee oa Dcfeace (1995-96) ill their Fourth Repon 
.... ~IbaI:-

"The iDc:reuc in tbe budJetlry aUocatioDi is &eta tbaa the rate of 
inflation. Tbe perccntaae of capital elpCDditu~ bu abo lODe down 
iA 1995-96 (BE) u qaiaJt 1994-95 (RE). MiDiItry of Defeace to take 
up lhe mailer wilb MiJUatry of F'lDlDCC al tbe bipcat 1e~1." 

2. Abo\Ie oblerntioa may pleuc be kcpt in view wbile aUocatiq fuDda 
for Defence iA Ihe RE 1995·96IBE 1996-97 and lUblc:qucnl yean to keep 
tbe Sc~ic:cI in the hiah 1c~1 of operational p~parcdoeS1. 

Secrelary (E) 
Addl. Secretary (Budael) 

NoD (FUI) m No. 171111 B-lf41S dated 23rd Jac, 1995 

Sci' 
(A.~. GboIb) 

FACDS) 



APPENDIX m 
ANIIysis 01 tIae ActUHa Tdm by Go .. munent 011 1M ~ 
collllliM4 ill tIae 4tIa Report 01 1M ~ ~ 011 a.IIIa 
(Tendl Lolc W"") 011 tIae lhIruuub lor G,.,." 01 tIw Millis", 01 DelMa 

lor tIae ,.., 199$·96: 

'" 01 TOMl 
(i) ToIIIl,."".,. 01 rfCOIJIIMlItItuiolU 21 

(a) R«~Oblm'tIIiofU dtM 21 100 ""tit ~en lICCep,.4 by Go .. munent 

(Ui) R«OfrIIMllllilliDrulObu,..1IIio1U wltlt:Jr. NU 
tIae Commillu do nol desire 10 pwsw in 
.. ktv 01 Go .. emnwnl's Reply 

(i .. ) R«omtrJDldlllionslObse,..lIIions in Nil 
rupeel 01 wllicll Gotltmmtnl nply Us 
1101 Hen lIC«pled by Ihe Committu 

( .. ) RteOtnmendlllionslObsemllions in NUl 
nspeel 01 which fuud reply 01 
Go .. trn~nl is sliU IIwlJued 
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